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LEGISLATIVE ASSEMBLY SECRETARIAT
NOTIFICATION
Delhi, the 28th November, 2024

F. No. 23/23/Resign./2022/LAS-VI11/Leg./8675.—Shri Kailash Gahlot, an elected Member of the Seventh
Legislative Assembly of the National Capital Territory of Delhi from Najafgarh Assembly Constituency (No.35) has
resigned his seat in the Seventh Legislative Assembly and his resignation has been accepted by the Hon’ble Speaker
with effect from 27 November, 2024 (Afternoon).

RANJEET SINGH, Secy.
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